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THE HIGH COURT OF JUDICATURE AT BOMBAY
APPELLATE SIDE
NOTIFICATION

No. P-0703/2019. - In exercise of the powers conferred by section 5(7) and (2) of the Right to
Information Act, 2005 read with Rule 15 of the Bombay High Court, Right to Information (Revised) Rules,
2008 and in partial modification of the Notification dated 28th May 2018, the Hon'ble the Chief Justice is
pleased to designate Shri P.P..Sharma, Deputy Registrar, High Couit, Appellate Side, Bombay as the
Public Information Officer in place of Shri M.R. Mandawgade, Officer on Special Duty High Cuurt Appeliate
Side, Eﬂmhay and the Public Information Officer, with immediate effect.

HIGH COURT OF JURICATURE AT BOMBAY, SURENDRA P. TAVADE,
dated 3rd April 2018, _ - Registrar General.
N AR-F-36- ' (2

ON BEHALF {_'.'IF GOVERNMENT PRINTING, STATIDNER‘F AND PUBLICATION, PRINTED AND PUELISHED BY DIRECTOR DF. NAMDED KONDAJI BHOSALE,
FRINTED AT GOVERNMENT CENTRAL PRESS, 21-4, NETAJI SUBHASH ROAD, CHARNI ROAD, MUMBAI 400 004 AND PUBLISHED AT DIRECTORATE OF
GOVERNMENT PRINTING, STATIONERY AND PUBLICATIONS, 21-A NETAJ SUBHASH ROAD, CHARN ROAD, MUMEAI 400004, EDITOR : IRECTOR DR. NAMDED
KONDAS BHOSALE _




